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[Shri Vishnu Bandhu Gupta] 
would like to bring to the notice of 
the Government through you regard- 
ing extremely serious situation be- 
ing created by the funding of Sikh 
extremists from U.K. They remit 
every week about Rs. 15 lakhs 
(£100,000). According to the press 
reports a mention has been made 
that the objective of this money is to 
train for assassination, to create 
chaos and situation of disharmony not 
only between Sikhs and Hindus but 
also between Hindus and Muslims. 

Now, this is a very serious situa- 
tion. I am wondering, what steps the 
Government of India is taking in.this 
connection? The reports are continu- 
ing to come from England that they 
fund every week Rs. 15 lakhs by 
various means for training of these 
People here. Now, if this situation 
i-ontinues obviously a iarge number 
of people will try to destabilise our 
society. Therefore, I would like to 
draw the attention of the Govern- 
ment to this very serious situation 
and camps which have been establi- 
shed for training of these people for 
taking suitable action. Thank you. 

REFERENCE TO THE REPORTED 
PERSECUTION OF MINORITIES 
AND SPURT IN ANTI-NATIONAL 

ACTrvmES IN JAMMU AND 
JKASHMJJR. STATE—Cbntd. 

SHRI PARVATHANENI UPEN- 
DRA (Andhra Pradesh): Madam, in 
fact, I wanted to talk after Mr. 
Advani. 

THE       VICE-CHAIRMAN (DR. 
(SHRIMATI) SAROJINI MAHISHI): 
It is not talking. It is only a Special 
Mention. 

SHRI PARVATHANENI UPEN- 
DRA; I am sorry. Madarn,, the situa- 
tion in J & K State is full of ten- 
sion. I have also given a Motion for 
a full discussion. Indeed the situation 
in J & K is very serious. As per the 

reports we are getting the situation is 
worst than what it was in 1047. I re- 
quest the Union Government to take 
note of the situation there and take 
immediate steps for controlling the 
situation. I support my hon. collea- 
gue, Shri Lal K. Advani in his de- 
mand that the Government of J&K 
be dismissed, the State Assembly dis- 
solved and the elections are held for- 
thwith, not for the reason that the 
State Government has failed because 
that wiH become a precedent and 
give a handle to the Central Govern- 
ment to use against non-Congress-I 
Governments. The G. M Shaw Gov- 
ernment is an illegal, defector Gov- 
ernment. We have been demanding 
its dismissal for a long time on that 
ground. We demand once again the 
dismissal of G. M. Shaw Government 
and holding of fresh elections as early 
as possible. 

MOTION     OF    THANKS    ON     THE 
PRESIDENTS   ADDRESS—Contd. 

THE     VICE-CHAIRMAN [DR. 
(SHRIMATI SAROJINI MAHISHI]: 
Shri Jaswant Singh will continue 
his speech on Motion of thanks on the 
President's Address. 

 

SHRI JASWANT SINGH: Madam 
Vice-Chairman, I rise to oppose the 
Motion of Thanks. Before I come to 
the substantial observations that I 
have io make on this Motion, I 
would, at the very outset, express a 
sense of grave irony with which I am 
assailed when I read this document 
which is called an Address by the 
President of India     and the irony is 
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on account of the fact tbat il is this 
Government of India which has, in 
fact, contributed more to erosion of 
the status and the authority of the 
office of the President of India than 
any other previous Government in the 
history of Independent India. It is 
current knowledge now in the coun- 
try that the relationship between the 
Prime Minister and the President 
has been strained to such an extent 
that for the last many months, the 
Prime Minister has not even fulfilled 
the routine courtesy, routine obliga- 
tion of going and calving upon the 
President so that that obligation is 
fulfilled at least in appearance, if not 
in substance. It is also common 
knowledge that there ^ire about 23 
invitations that are pending, that 
ever since October 1984, the Presi- 
dent has not travelled abroad. He has 
not travelled abroad not because he 
has not been invited but because the 
Government of India is not clearing 
the invitations for which the Presi- 
dent ought to be well within his rights 
in undertaking those journeys. There 
has been no meeting with the Prime 
Minister. The affairs of State are 
being conducted with the President 
kept completely and totally in dark 
and it is on those grounds that I am 
assailed by a sense of irony that we 
should be here discussing sn Ad- 
ress by the President to the joint 
Session of the Parliament. 

Madam, this Address to the Joint 
Session of the Parliament is an in- 
terpretation of the state of the na- 
tion and it is also the Government's 
articulation of its policy frame 
through the agency of which, it hop- 
es to move forward in the year to 
come. The Mover of the Motion of' 
Thanks went into the assassination 
and its consequences. He then under- 
took an evaluation of the achievements 
of the present Government internally. 
The Mover also spoke of the manare-' 
ment of the nation's economics by 
the present Government, its handling 
of our external policy, the nation's 
security interests and the complex 
gamut   of   international    relations   in 

which we live. What he actually 
broadly did was to re-read the print- 
ed text of the President's Address and 
I was much disappointed with that. 
I had actually expected much from 
the President's Address. I find it un- 
inspiring, a largely routine exercise,, 
gone through routinely. The mover, 
whose intervention also we had wai- 
ted for expectantly failed to move 
 me. He failed to carry conviction 
precisely because he himself was not 
convinced about the great many 
things that he was obliged to put ac- 
ross. The Seconder of the resolu- 
tion went into eulogies of the Prinr- 
Minister. For those of us who hav 
sat here and witnessed many such 
performances, it is with a sense of 
great unease that we listen to the 
transparent hypocracy with v.-hich 
the object of veneration is so readily 
and so easily switched by the treasury 
benches and by the ruling party. Up 
till yester years, it was late Smt. 
Indira Gandhi. Suddenly the present 
Prime Minister has become the sole 
repository of all virtues. It is a sick- 
ening exercise. And because it is a 
sickening exercise and patently hypo- 
critical and hyperbole, the less time 
that we spend on it, the better. 

Madam, let us examine the actual 
state of our nation as it exists today. 
Kashmir is. aflame; Punjab is aflame 
and through the broad heartland, 
over the breast of the land, commu- 
nal strife of a kind which we have 
not witnessed for years is afflicting 
the land and its people The state 
of the nation is characterised by un- 
case, by discontent, by turmoil and 
by uncertainty. Very briefly I would 
quote a comment on the President's 
Address: 

"In a wholly lacklustre address 
to Parliament by President Zail 
Singh, his reference to the upsurge 
of communal violence in various 
parts of the country deserves at- 
tention. It deserves attention not 
because the Government lias said 
anything profound or new on the 
subject, but because the formula- 
tion is at once inane and wrong- 
headed  beyond  words." 
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[Shri Jaswant Singh] 
I do not want to go into the com- 
ments which have characterised the 
Address as "banal", "naive" and 
"inane". 

Much has been made about the 
achievements of Punjab and Assam 
settlements. I distinctly recollect we 
in the BJP having stood up in this 
very House and cautioning the Gov- 
ernment, having expressed reserva- 
tions about the Punjab accord,, the 
manner of its singing, the method of 
its being brought about, the Prime 
Minister of the country signing the 
accord with the head of an avowedly 
religious party and exchanging docu- 
ments as if international agreements 
were being signed. We had then ex- 
pressed our reservations. We had 
cautioned the people when all around 
there was a thoughtless welcome to 
it. What is the state of Punjab to- 
day? 

SHRI KALPNATH RAI (Uttar 
Pradesh): With whom should he 
sign? 

SHRI JASWANT SlNGH: We are 
back to square one. Punjab is back 
to square  one. 

SHRI KALPNATH RAI: With 
whom should he sign? 

THE     VICE-CHAIRMAN [DR. 
(SHRIMATI SAROJINI MAHISHI]: 
No interruptions, please. Let him 
speak. 

SHRI JASWANT SINGH: The pre- 
sent state of Punjab is being describ- 
ed by thoughtful and thought-provok- 
ing Indians all over as being in some 
ways more disturbing, more alarming 
than the state in which Punjab found 
itself just before the Army had to 
intervene in the Golden Temole. 
There is yet another disturbing as- 
pect of Pum'ab which we ought to 
reflect on deeply. There was a wel- 
come feature of it. There was a 
lessening of tension. And you eroded 

it by premature calling of elections, 
about which also we had spoken. 
Another welcome feature of it was 
that a number of problems were to 
be determined by judicial tribunals. 
You failed to determine those prob- 
lems by those judicial tribunals. It is 
our understanding that the Mathew 
Commission had in fact talked of the 
questionable means of enumeration 
as early as November, but the Gov- 
ernment prevaricated, sat on tbe 
Mathew Commision, and did not give 
the Mathew Commission permission 
to go and actually do the enumera- 
tion uptil 10 days before the award 
was   to  be   announced. Therefore, 
that which was to be determined by a 
judicial tribunal is now back into the 
political arena. And Punjab which 
had the appearance of having been set- 
tied is in political turmoil again. 

I would like to reiterate j ust three 
aspects of the Assam settlement which 
we had, which I had on the floor of 
this House at that time, welcomed, I 
had been for the past Ave years asso- 
ciated with movement in Assam and 
in; unequivocal terms we said that the 
Assam settlement was a proper and 
right step. Even at that stage I had 
said that there was a great necessity to 
follow it up so that the accord was 
more effectively implemented, and for 
so doing, we had recommended at least 
now to move forward for the institu- 
tion of a national register of citizens, 
for the issuance of identity cards in all 
sensitive border States, for a perma- 
nent ban on transfer of reserve forest 
lands in Assam so that in the next 25 
years both the reserve forests are pre- 
served as also the illegal encroach- 
ments are stopped. There is no men- 
tion of any of that in the President's 
Address and it is my belief that until 
ali this combined with a special cen- 
sus is not undertaken, the Assam set- 
tlement will also run into difficulties. 
We were given to understand, we were 
exDecting, that in the first year of its 
office the present Government will do 
something to revive the institutional 
health, the health of the institutions of 
this nation which have been eroded for 
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the past so many years. My disap- 
pointment on this score is particularly 
highlighted not just by the devaluation 
or denigration of the office of the Pre- 
sident of India but by the manner in 
which Governors are appointed, trans- 
ferred and are removed. It is astound- 
ing that Governors of States should 
blatantly attend a jamboree held in 
Bombay at the end of the year. It was 
a Congress centenary jamboree... 

 
SHRI JASWANT SINGH: I would 

like to say something to my friends 
here about the Congress jamboree it- 
self. .. 

 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI] First 
let us understand what a jamboree is. 
(Interruptions) 

SHRI JASWANT SlNGH: Whatever 
the objections, the fact still remains 
that the attendance of Governors of 
the States of the Union in a function 
belonging to a political party is wholly 
unwarranted, wholly uncalled for and 
wholly unbecoming the status, the office 
and the role of a Governor.. . 

 
SHRI JASWANT SINGH: I would 

Hike here to quote briefly about this 
very function in Bombay and its ra- 
mifications. We have a great many 
differences with the Congress Party 
as it is after Partition. 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI]: For in- 
formation of the honourable Mem- 
bers, Secretary-General gives me the 
dictionary meaning of the word 'jam- 
1925 RS—9 

boree'. 'Jamboree' means celebration, 
merry-making, large rally of scouts 
and guides.. ,t 

SHRI DEBA PRASAD RAY (West 
Bengal): It was not a merry-making. 
That is why it cannot be termed a 
jamboree. 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI): I am 
just giving you the dictionary mean- 
ing of that. 

 
TOE VICE-CHAIRMAN [DR. (SHRI- 

MATI) SAROJINI MAHISHI]: Let 
him understand it the way in which he 
wants you to understand it. The 
Member is capable of using the word 
in a proper context. According to you 
it may hot fit into the context. 

SHRI KALP NATH RAI:     But 
word jamboree is not suitable. 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI)    SAROJINI   MAHISHI]:    IA 
people are not capable of using suit- 
able words. 

SHRI JASWANT SINGH: I an 
going into the details of it.    I am ob- 
liged to you for reading out the dic- 
tionary meaning  of  the  word  that  I 
have used... 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI]: You 
need not refer to that meaning. I 
would request you to dweil upon rele- 
vant things,  important  things. 

SHRI JASWANT SINGH: I do 
to  say that much as it may  surprise 
my friends in the Treasury Benches in 
opposition to me, that the    Conj 
before Partition was undoubtedly 
instrument that won  this  country its 
independence.    The centenary celebra- 
tions that you recently observed were 
not the celebrations of a political party 
aione.    But they were the celebrations 
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[Shri   Jaswant   Singh] 
h which we would have readily ag- l to  
commit  ourselves if you had erted  it... 
.(.Interruptions)....     into or made it into a 
national celebration. 
mi pi ions) 

dam, about the style of function- 
of the Government, we have been 
-n to understand that the party is 
predominant, that the party is supreme. , 
ould  like to leave     a very     brief 
thought with my i'riends on the Trea- 
sury Benches and it is this that a lea- 
der     that     denigrates,     decries,     or 
rnpts  to  destroy  the  very institu- 
to  which he  or she owes his or 
her    existence    cannot    create    other 
institutions afresh or impart strength 
to the existing ones and, in that con- 
text, a very brief quote from the cele- 
brations    in Bombay would be appro- 
priate . . . 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI] I am. 
requesting Jaswant Singhji to speak on 
important matters so that he can at- 
tract the attention of the Government. 

SHRI THANGABAALU (Tamil Na- 
du) : It is not his business to talk about 
the Congress (I) Party. 

 

 
THE MINISTER OF STATE IN THE 

DEPARTMENT OF INTERNAL SECU- 
RITY (SHRI ARUN NEHRU): Jas- 
want Singhji, you speak on the Presi- 
dent's Address and not on the Congress 
address in Bombay. 

SHRI JASWANT SINGH: It is be- 
cause you people have obliterated the 
difference between the Government, 
the party and the person and because 
of the obliteration of these differences, 
Madam, when we speak of the Govern- 
ment, they immediately assume that it 
is a criticism of the party and when 
we speak of the party, they immedi- 
ately assume that it is a criticism of 
the Government. 

SHRI KALPNATH RAI: No. 

SHRI ARUN NEHRU: We would like 
to explain to him how the Congress (I) 
Party functions. But let him speak oa 
the President's Address. 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI: I ara 
requesting him to dwell on more im- 
portant  matters. 

SHRIMATI PRATIBHA     SlNGH 
(Bihar);   Exactly. 

SHRI JASWANT SINGH: We come 
to the  style.... 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI I 
1 would request the honourable Mem- 
bers! on this side not to interrupt Mr. 
Jaswant Singh so that he can con- 
clude his speech. 

SHRI JASWANT SINGH: Now, 
Madam, we come to the style and sub- 
 stance of this Government as con- 
tained in this Address as mentioned 
by the Mover of the Motion and the 
Seconder of the Motion, and the dif- 
ference in the manner of its function- 
ing and    the matter    which    it actually. 
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comprises,  and  I  would like to illus- 
trate this with five or six points. 

With regard to the style of func- 
tioning of this Government, the first 
thing that comes to my mind is an 
occurrence which takes piace just last 
night and I categorise it by calling 
.it "The Prime Minister and the Door- 
darshan". '•The Prime Minister and 
the Doordarshan" has many ramifica- 
tions. Now, a Minister of the Union 
Council of Ministers resigns and tne 
Doordarshan does not find it necess- 
ary to carry it as a news, but it is 
carried by the All India Radio. It is 
carried by the All India Radio, but it 
is not carried by the Doordarshan ! 
We are informed by the Prime Minis- 
ter that he is embarassed by the pub- 
licity that he is getting on the Door- 
darshan, that he has written to his 
own Minister of Information and 
Broadcasting to change all that and 
yet, Madam, we also know that with- 
in Doordarshan, those wretched poor 
officials of the Doordarshan say that 
this is a wholly inexplicable situa- 
tion in which they receive instruc- 
tions from the Prime Minister's Sec- 
retariat itself to say that they are 
not giving enough publicity to the 
Prime Minister. It is very... 

SHRI SITARAM KESARI: Mr. Jas- 
want Singh, if you have got no ag- 
enda or if you have got no points to 
discuss, why are you discussing these 
things?. Why are you deviating from 
the main point? In order to distract 
attention from.... (Interruptions) 

SHRI DEBA PRASAD RAY: I have 
a    point of order.    (Interruptions) 

 
SHRI DEBA PRASAD RAY: Let 

the hon. Member substantiate his 
statement whiie he has stated that an 
officer of the Prime Minister's Secre- 
tariat rang up the Doordarshan that 
enough publicity is not given to the 
Prime Minister. I have a point of 
order. He has to substantiate it. 
(Interruptions) 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI]: The 
concerned Minister wiH reply at the 
time of reply. I ami requesting the 
hon. Member to conclude as far as 
possible. 

SHRI ARUN NEHRU: We will ex- 
plain to the hon. Member separately 
how the Congress party functions. 

SHRI JASWANT SINGH: Let us 
talk about the Prime Minister and 
Bharat Darshan. Doordarshan annoys 
the members on the Treasury Bench- 
es. We have recently witnessed a new 
phenomena...........   (Interruptions)    It    is 
about the manner and functioning of 
this Government; that the Prime Min- 
ister in the fashion and manner of a 
tourist descends in colourful pageant 
on tribal villages so, that his acquain- 
tanceship with India can be developed 
in this particular manner. (Inter' 
ruptions)   
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SHRI JASWANT SlNGH: On the 

question of Bharat Darshan and Raj- 
asthan ___ (Interruptions) 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI)    SAROJINI    MAHISHI]:    You 
have taken    a lot of time already.   I 
will request you to... 

SHRI JASWANT    SlNGH: I    think 
that would be not fair to me, Madam. 
I have been interrupted at every sen- 
tence.   You   have   interrupted   me   at 
every alternative sentence. 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI]: Please 
continue. 

SHRI JASWANT SINGH: Out of 
27, 26 districts of Rajasthan are affli- 
cted by drought, which is the worst 
possible drought that we could have 
faced in the past 70 years as an act 
cf monumental, unbelievable insensi- 
tivity. The Prime Minister and his en- 
tourage decided to come to spend a 
holiday in Rajasthan, spending crores 
of rupees. Is this the style and man- 
ner of functioning of this Govern- 
ment? Everyone is free to have a holi- 
day, including the Prime Ministers. 
The Prime Minister decides to spend 
holidays in Rajasthan. It is not for 
me.. . (Interruptions)... to have Raj- 
asthan to be afflicted with the Prime 
Minister's visit. Crores of rupees have 
been   spent (Interruptions) 

T talk to, you about the price rise, 
about President Rajiv and Prime 
Minister  Rajiv. Prime Minister Rajiv 

announces price rise. President Rajiv, 
of the Congress Party, telephones 
Prime Minister Rajiv and says: re- 
duce the price rise. Is this the fun- 
ctioning of a Government? (Interrup- 
tions) 

SHRI ARUN NEHRU: He is so much 
concerned about the Congress    Party. 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) SAROJINI MAHISHI]: 
How are you concerned? 

SHRI JASWANT SINGH: In the 
last one year—this is the functioning 
of the Government—nine General Sec- 
retaries have changed, five Chief Min- 
isters of various States have changed 
(Interruptions) 

SHRI ANAND SHARMA (Himachal 
Pradesh): It is none of your business. 
You are nobody to interfere about 
the affairs of the Congress. You are 
forgetting that you are a member of 
the BJP, not the Congress. How can 
you interfere in the internal affairs 
of the Congress. You are talking as te 
you were the President and we should 
have your approval for everything. It 
is most unfortunate.     (Interruptions). 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) SAROJINI MAHISHI]: 
I am on my legs and you still con- 
tinue? I am requesting the Member to 
talk on subjects connected with Pre- 
sident's Address. I would request you 
also not to waste time of the   House. 
Please. .. .(Interuptions)   I am       re- 

questing the hon. Member also to uti- 
lise his time in a more fruitful way. 
Secondly, I would request the hen. 
Members on this side also not to 
insist on it. The information which he 
is giving may not be authentic. I do 
not say it is authentic. If he is giving 
some factual infoomation which may 
not be authentic, you may just correct 
it at the time of giving the reply. If 
yo,u want him to say the same things 
which you say, then it is not proper. 
If he is wrong, the Minister may corr- 
rect him. He may be wrong. You 
can correct him a tthe time of the 
reply of the Minister. I am asking him 
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not to speak the other things which 
are not very relevant to the Presi- 
dent's Address. I may request him not 
to speak all those things. 

 
SHRI JASWANT SlNGH: I hope 

that this 'sambandhit vichar' of the 
management of the economy by this 
Government... 

 

SHRI JASWANT     SINGH:  I     will 
go into the management of the econo- 
my by this present  Government very 
briefly because we are on the eve of 
the Budget  and we shall have p±enty 
of opportunity to speak, about various 
I     economic  and fiscal policies  of      the 
Government.  I shall  concentrate  only 
on three aspects of it or two perhaps. 
One is about prices about which there 
has also been a separate debate and I 
do not wish    to take    whatever limi- 
ted     time       is     left     to me     now. 
About poverty and approach to the era- 
dication of poverty by this present Go- 
vernment, I cannot help reflecting that 
the approach   to the   whole question   of 
poverty is so separated    from a real 
and true understanding or what Indian 
poverty is ali about that I cannot but 
categorise it as Delhi    drawing room 
chit chat,    as    a kind    of    superimposd 
Bharat Darshan, as a kind of visiting 
colourful tribal villages to see Indian 
poverty at first hand. The understand- 
ing, the approach to the elimination of 
poverty by this Government is as far 
removed,  as  far from comprehension 
as  an aeroplane    is from the planet 
earth.    As far as the conduct of for- 
eign policy of this Government is con- 
cerned in the past one year,  it is  a 
picture of immature, ill-thought,   spur 
of the momentisns. 

SHRI PAWAN KUMAR BANSAL 
(Punjab): Only you are saying that 
(Interruptions) 

SHRI JASWANT SINGH: The first 
three quarters of the first year of the 
tenure of this Government was spent 
in teravelling or getting acquainted by 
the chief architect of its foreign policy, 
the Prime Minister, to travel, to get 
acquainted, to get confused, to con- 
fuse all those who are around and... 

SHRI SITARAM KESARI: You are 
confused. We are not. You are hun- 
dred per cent refused. (Interrup- 
tions) 

SHRI SUSHIL CHAND MOHUNTA 
(Haryana): The Minister of Parlia- 
mentary Affairs is saying that . . . 
(Interruptions) 



267        Motion of Thanks on                 [RAJYA SABHA]    the President's Address      260, 
 

SHRI JASWANT SlNGH: I will il- 
lustrate the confusion. 1 will illus- 
trate the confusion by just taking au 
example. We have discussed Sri Lan- 
ka before lunch. Just take the exam- 
ple of Pakistan. It is the same gentle- 
man who is currently the Prime Minis- 
ter of the country who expressed a 
sentiment that within one year Pakis- 
tan is going to attack India in the 
Chicken's Neck area. It is the same 
Prime Minister who made a statement 
that Pakistan is already in possession 
of two ox three nuclear weapons. It 
is the same Prime Minister who has 
made a statement to say that we can- 
not sit quiet if they so have it. And 
in the same breath he said that we 
wili under no circumstances nuclearise. 
It is the same Prime Minister who on 
a second return from the United States 
of America informed the press at the 
airport that, "President Reagan had 
told me in an aside that I had better 
quietly settle with Pakistan before a 
point of no return is reached." It is 
the same Prime Minister and the same 
Government which within months of 
that statement, that innuendo, that 
snide remark, goes and agrees here on 
the 6th of December, to "agree to 
reach an agreement" about not strik- 
ing one another's nuclear installations, 
which for the first time in Pakistan's 
diplomatic history grants it a nuclear 
status on par with India. You talk 
about confusion, Mr. Minister. It is 
this Government which is not only con- 
fused but is also spreading confusion 
about our foreign policy. I shall not 
go, Madam, into all aspects of what is 
actually being talked about as a policy 
of good neighbourly relationship. Dip- 
lomatic failure stares us in the face as 
far as Indo-Pakistan relations are con- 
cerned because it was based on false 
premises. Diplomatic failure stares us 
in the face as far as Indo-Sri Lanka 
relations are concerned, about which I 
had an occasion just earlier to say. * 

is the same Prime Minister who men- 
tioned that Indo-Sri Lankan relations 
have never been as good as they are 
today. It is the same Prime Minister 
who on return from Maldives says, "If 
they do not want our mediation they 
should please tell us so." How naive, 
how absolutely ili-thought out, how ab- 
solutely unbecoming of the Prime Min- 
ister of this country. And you talk 
about confusion in diplomacy, you 
     talk...   {Interruptions) 

   SHRI SITARAM KESARI: How can 
he say that it is unbecoming of the 
Prime Minister? 
(Interruptions') 

SHRI JASWANT SINGH: Why don't 
you tell  the  Minister?   (Interruptions). 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI]: I am 
requesting the hon. Members on this 
side and also the Minister that if you 
continue to interrupt him like this, he 
will take more time, and I am re- 
questing him to conclude. 

SHRI ANAND SHARMA: But he 
should use appropriate words. 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI): I have 
resuested him to do that. 

SHRI ANAND  SHARMA:     But he      has 
not listened  10 our    request.       (In- 
terruptions) . 

SHRI JASWANT SINGH: Madarn, I 
shall not go into the aspects of Sino- 
Indian relations. There were great 
expectations raised about the possi- 
bilities of Sino-Indian relations. We 
had sounded a note of caution even 
then that these expectatios are based 
on an illusion and said, do not persist 
with them because they wiH con- 
found all of us if you persisted in an 
adhocy of that kind. It has come to 
nothing. 

Now, Madam, a final word of cau- 
tion on a matter of conduct cf our 
diplomacy. Recently, on his return 
the hon. Minister of External Affairs 
found fit to inform the country that 
this country and its Government have 
won applause and     recognition from 

SHRI SITARAM KESARI: He said
that we are confused. That is why I
am saying that he is himself confused. 
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Shuttz of the United States of Ame- 
rica and, therefore, we are doing great 
many good things. I would ake to 
caution, this Government that this il- 
lusion of closeness with the United 
States of America is a kiss of death 
and it is a kiss of death not merely 
©n account of what we have reearrtly 
witnessed in Haiti in the undignified 
evaluation of Duvaiier or in what hap- 
pened to Marcos in Phihippine. It 
is very closely linked with the cen- 
tral reality of India. We might or 
might not be a poor country but the 
very core of our being has to be identi- 
fied with the deprived of the world, 
with the poorest of the poor of the 
world, not only because India deifies 
'daridronarayon' but because India's 
very nature is with the poor. If we lose 
sight of that, we iose sight of true 
Iadia. What do I find?, I find that the 
chief architect of country's policy is 
attempting to, acquire monarchical 
rales, trout fishing with the King of 
Bhutan, private lunches with the 
Prince of Wales. They may be a part 
of the diplomatic functions. But it is 
a question of how those diplomatic 
functions are fulfilled. 

Madam, I find a serious lack in this 
President's Address. Eevery President's 
Address spends considerable time in 
assessing, evaluating and giving the 
Government's response to the security 
threats that face the country; as the 
Government perceives them and as the 
Government then comes across with 
solutions to them. It is not my objec- 
tion that Afghanistan finds no place in 
this address. It is not my objection 
that the Indian Ocean finds no, place 
in it. It is my objection that the com- 
prehensive aspect of what Afghanistan 
or the combination of super-power 
presence in the Indian Ocean or the 
continued difficulties with China must 
find a mention in the Presidential Ad- 
dress, otherwise it reflects a great lack 
"by this Government. Threats that we 
continue to face from Pakistan are dis- 
missed in a sentence as being limited 
only to the nuclear. I take great objec- 
tion to that because the basic, funda- 
mental threats    that we   face     from 

Pakistan are not limited oniy to  :ha 
nuclear. And I take serious objection, 
Madam, to yet another very great lack 
in this document, which is a statement 
by this Government of what intends to 
do in the corning year.    We are 
rently witnessing  and  are faced  with 
the most serious internal    destabilisa- 
tion that this country has witnessed in 
Jammu and Kashmir for a very 
time.  Simultaneously  we  are witness- 
ing a serious political internal de.v 
lisation  in    Punjab.  A     simultaneous 
destabilisation of these two    sensitive 
border States is fraught with the great- 
est potential danger for    the    nation. 
Under such circumstances, it  is an il- 
lusion of this Government to think that- 
President Zia of Pakistan would talk 
to us. Under such circumstances it con- 
founds me to find statements made by 
senior and significant  officials of 
Ministry of External Affairs upon their 
return from tavels abroad that a treaty 
for non-aggression is about to be s 
ed. Within  days of it, President    Zia 
comes forward and says, treaty is yet I far 
away. I take serious objection to 
the fact that this simultaneous destabi- 
lisation of sensitive border States iike 
Jammu and Kashmir and Punjab and 
its ramifications on the country's inter- 
nal security, of the threat perception 
that  this   Government   perceives,   find 

      I    no mention in this. 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI]: I re- 
quest you to conclude. 

SHRI JASWANT  SINGH:  I    would 
conclude now though    I   have    many 
more things to say. I do not thin 
would serve the purpose that I want it 
to serve. 

This Government and its Prime 
Minister started the first Year of their 
office with many pluses which v.<i 
be the envy of most governments. 
There was an identification of 
Government as being the one represent- 
ing change. There was an identification 
of this Government with youth. There 
was   an     ( Interruption)... identification 
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oi this Government with modernity. 
Even then I had the occasion to men- 
tion that this identification is ihusory 
because it is not based on substantive 
thought. The Government came into 
being by an unfortunate, by a griev- 
ous turn of history in the country's 
current political history. Because the 
birth of this Government is owed to 
this grievous turn of current political 
history, it brought into its goverance 
an absence of thought and an ab- 
sence of reflection. The first year has 
been a year of charmed life. That 
year, Madam Vice-Chairman, is now 
over. I, in reasonable humility, not 
overriding humility, would put it ac- 
ross to the Treasury Benches, there 
are some very eminent men, capable 
men, that occupy the Teasury Benches 
and I put it to them; Grow up. See 
what is happening in the country. 
Don't pay any attention to... (Inter- 
ruptios). By all means interrupt me; 
by all means barrack me, certainly as 
it is your right to barrack me. But 
what is happening in the country is 
not going to be stopped by your bar- 
racking. What is happening in the 
country is a reflection of an absence 
of your    thought.    The goverance of 

1 is not a managerial problem. 
Recognise the diversity; recognise the 
complexity of this nation. It is not 
a fiefdom belonging to one family. 
if ion of power makes you arro- 
gant and arrogance arousing out of 
ignorant power is the worst form of 

my. 

SHRI DEBA PRASAD RAY: We do 
require  your wisdom. 

SHRI JASWANT SINGH: It is with 
these words that I would caution the 
Government for the year to come for 
which they have charted out a non- 
programme. 

Thank you. 
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Either dynamize ihe economy  o:    the 
country or eet vour self dynamited. 
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SHRI SUSHIL CHAND MOHUNTA: 
Madam Vice-Chairman, I have gone 
through this document, the Presiden- 
tial Address, and I cannot support it 
for the main reason that this docu- 
ment does not recount, does not re- 
cord, even a single act of failure of 
the Government during the past one 
year. This document does not talk of 
any tangible plan by which this coun- 
try can be made stronger, economical- 

ly stable and by -which miseries and 
troubles of the people can be obviat- 
ed in the next year. There is no pro- 
gramme. It is a general document. It 
talks sometimes somewhere in, eloqu- 
ent and in very general terms but 
spells out no particular method by 
which this country can get itself rid 
of the complex problems with which 
it  is faced. 

It talked of the success of the Gov- 
ernment in the last year and the suc- 
cess of the Punjab Accord. They say 
the  Punjab  situation has  been  amic- 
ably solved as a result of the Accord. 
When   the   Accord   was   signed,   when 
information   about     the  Accord   was 
given in Parliament, I said at that time 
even: What is this Accord*—an Accord 
signed   between  the     Prime  Minister 
and  representatives     of  one political 
party in a  State and an  accord over 
the rights and interests of a neighbour- 
ing State, which has    not even been 
consulted   or  even   asked   to   give  its 
views on it.      What is    this Accord? 
Here neither the Government of Pun- 
jab, nor the Government of Haryana, 
nor the affected Goverment of Rajas- 
than were brought on the negotiating 
table and the Accord was signed with- 
out understanding the implications of 
that Accord,  though at that time we 
welcomed that a spirit and feeling and 
ispher? of cordiality (hat    will    pre- 
vail in the  State, so we welcomed it 
onlv  to  that  extent.    But to the  ex- 
tent that Clauses 7 and 9    went against 
the interests of the State of Haryana 
and  those    States were sought to be 
sacrificed at the altar of th? Akali    and! 
extremists'   agitation.   I  would   say  it 
is  most   shameful.    Yet  with   all  the 
praise being showered  on the Accord 
we find today when this Accord is to 
be implemented that the Government 
itself is powerless. It itself feels that 
the Accord cannot be implemented. 

In Clause 7 of the Accord they said 
that Chandigarh would be transferred 
to Punjab. In lieu of Chandigarh,- 
Hindi-speakin? areas will be given to 
Haryana. It is most surprising. The 
Shah Commission went into this mat- 
ter in detaJi.    After a judicial scruti- 
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ny of the matter, it finally decided 
that Chandigarh is a Hindi-speaking 
area and it must go to Haryana. The 
Shah Commission also came to the 
conclusion that Abohar and Fazilka and 
areas oi Ferozpur district are abso- 
lutely and completely Hin&i-speaking 
areas. There was nothing in common 
with Punjab. Culturally they are akin 
to Haryana and they should be trans- 
ferred to Haryana. But one particu- 
lar village, Kandukhera, blocked the 
contiguity ol that area with Haryana. 
Therefore, the Shah Commission found 
unable to give that to Haryana. But 
Chandigarh was given to Haryana. 
Consequently what happened was that 
the pressure was mounted on the Cen- 
tral Government. Sant Fateh Singh 
went on fast unto death and there was 
a threat of self-immolation. There 
was an effort aVl around to save his 
precious life. Everybody wanted to 
save his precious life. "We also came 
into the picture. We also did not want 
that over this issue Sant Fateh Singh 
should lose his life. Therefore, at 
that stage we agreed to hand over 
Chandigarh to Punjab; but in lieu of 
giving of Chandigarh to Punjab we 
said at least that area over which the 
Shah Commission had come to the 
conclusion that it was a Hindi-speaking 
area and culturally whose affinity was 
with Haryana—Fazilka and Abohar— 
should be handed over to us. Then 
the Prime Minister, Mrs. Indira Gan- 
dhi came to this conclusion that to 
save the life of Sant Fateh Singh, 
Chandigarh should be handed over to 
Punjab, but the areas of Fazilka and 
Abohar   should be  given to Haryana. 

Now when the Accord was signed 
and in Clause 7 the names of Fazilka 
and Abohar were not mentioned. I do 
not know how eould an Accord be 
reached without even consulting the 
concerned States. If some areas had 
to be given to Haryana in lieu of 
Chandigarh which finds mention in 
the Accord, then why shouJd not the 
State of Haryana, the Opposition lea- 
ders of Haryana, those people who are 
vouchsafing the interests of Haryana, 
have been consulted at that time.   No, 

il was not done. Therefore, we said. 
I at that time that the reference of this 
Accord on the territorial issue being 
referred to the Mathew Commission 
is a totally useless reference, because 
Mathew Commission's hands have 
been completely bound and it cannot 
give award. 

This is what happened Mathew 
Commision also came to ihe conclu- 
sion that Abohar and Fazilka are the 
Hindi-speaking areas. Its transfer to 
Haryana is blocked. Here the consci- 
ence pricks. The Mathew Commission 
could have said that Abohar and Faz- 
ilka cannot be given to Haryana. The 

      I whole area of 85 villages and 107 vil- 
lages with two major towns can be 
blocked  by one single village  with a 

      population of 1500 people. This can- 
not be understood at all. Is there any 

      sense in it? If one village cannot go 
to Haryana because it is linguistical- 
ly different, how can a group of 107- 
villages be given to Punjab when it 
is linguistically different to Punjab 
also. 1 really could not understand 
the reason behind it. The Mathew 
Commission has left it te the Central 
Government to evolve a method by 
which these areas are given to Hary- 
ana. But yet it is dilly-dallying. Ther 

      said that discussions are going on. 
But so far there is no such turn giv- 
en to it. They said that a new Com- 
mis ian wiH be appointed. What 
this new Commission will do? The 
new Commission will do the same 
thing as the Mathew Commission has 
dene. Unless the terms of reference 
of the Commission are altered and the 
representatives of people of Harayna 
as well as the representatives cf Pun- 
jab sit together what is just and what 
is not just, no solution can be found. 
This is only the way to find an ami- 
cable   settlement.   Another   gimmickry 

      has been played with this accord. 
They say the users of water by a part 
of Rajasthan, Punjab and Haryana 
farmers shall be protected upto 1SBS 
and the remaining portion of waters 
will be apportioned between the two 
States of Punjab and Haryana. Aeairt 
it is a very, very funny story. Once 
the  user is determined and if it      is 
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iound there is remaining water only 
then there can be reapportionment. 
Our contention is that as on 1-7-1085 
if the user is taken then the user 
by Punjab is much more than ever. 
It was definitely in its favour. The 
user in favour of Punjab is more 
than 6.2 MAF of water. If the user is 
small because of non-construction of 
SYL canal then there is no difficulty 
at all in taking this into account. 
Why the second Commission is being 
appointed? It cannot be understood. 
I* is just a gimmickery trying to play 
with the sentiments of the people of 
Haryana and depriving them of their 
rightful share. If water is not given 
to us and Rajasthan., who is going 
to suffer? The people of these Sta- 
tes are going to suffer and the coun- 
try is going to suffer. There should be 
a fair distribution of the resources by 
the Centre to the States concerned so 
that the farmers of these States can 
derive benefit. Buf this has not been 
done. This accord was signed in 
haste probably out of fear and under 
pressure, I do not know. Today for 
the      first  time      I      heard the 
statement by      tbe    Honourable 
Home Minister that there is 
no difficulty in coming tfo a 
settlement. He said that the Centre 
is trying to consult the State of Pun- 
iab and Haryana to evolve a method 
by which an amicable settlement can 
be reached. You are thinking of con- 
sulting the people of Haryana now. 
Why you could not consult earlier 
when this accord was signed? What 
was the difficulty? What was the hur- 
ry behind it? Why were the people of 
Haryana ignored and neglected? This 
sort of  injustice  is being made. 

They are talking lot about the As- 
sam accord. What has happened to 
the Assam accord? They say this ac- 
cord had to be reached at this stage. 
But this could have heen reached 
five years back. In the Assam accord 
there is a mention that neople living 
In Assam and who have migrated 
from Bangladesh after 1971 to till to- 

day wiH      be expelled     from Assam. 
This ife one of the clauses of the As- 
sam accord. I really failed to underst- 
and  this particular clause.  There aTe 
more than 15 lakh    people in Assam 
who have come after     1971.   You do 
    not want to give them rights and you    want 
to expel them away. You want 
to put them on a ship to enable them 
    to go to Nepal, China and Bangladesh.    But 
Bangladesh is not prepared toac- 
    cept even a single soul from this coun-    try. 
What is that accord?    It   has no 
meaning.     If these     shifted to some   
meaning. If  these     people shifted, to    some 
other States then they will crea-   te   troubles 
elsewhere.     I think this is 
another thoughtless action and exerci- 
se by this Government.  The problem 
now  continued  to  a  particular  State 
will be concerning    the whole of the 
country. This document does not show 
us how the Assam Accord is going to 
be  completed., how these people who 
have   come   into     Assam  numbering 
J    about      15 lakhs      from      1971 upto 
2-9-86,   are going    to be turned out? 
Where are they going to be turned out? 
What is going    to happen to    them? 
Nothing. Even after so many days af- 
ter signing of the agreement, nothing 
is going to happen. So, the conditions 
in  Punjab,  the     condition  in   Assam 
result of these  accords are uncertain 
I    and we have laid the basis for an un- 
ending dispute. The dispute which can 
never find a solution.  Our whole the- 
ory is wrong.        At the spur of the 
   moment,  out of  great nervousness, 
adocument is signed and signed in the < 
manner as if some very big treaty 
between two countries is being arriv- 
ed at and that the substance of that 
treaty. *hat document if really under- 
stood in its true perspective is practi- 
cally zero. It ls a retrogr de step 
rather than a step toward a solution 
of the problem. 

Now, let us see this policy of the 
present Government in de-escalating 
elected Governments. As we find in 
Kashmir   today, the  present
 
Shah 
Government m Jammu and Kashmir, 
is a Government entirely composed of 
defectors    and propped    up and  sup- 
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ported by the Congress(I) party and 
what this Government has done. It has 
done nothing to defuse the situation 
over there. The demand has been ever 
through that there should be genuine 
elections in Jammu, and Kashmir so< 
that a representative Government 
of the people comes into power but 
this request has never been acceded 
to. What we find today is that this 
Shah Government in Jammu and 
Kashmir today is in league with the 
Jamait-e-Aslami party. This party is 
responsible for the loot, the arson, the 
murder, the rape in Jammu and 
Kashmir. Even after 1947, when 
there was a Pakistani war with India 
on Kashmir, we never experienced 
communal trouble in Jammu and 
Kashmir proper. For the first time, 
we find that the communal animosity 
has ptercolated down to the village 
level and has made the lives of the 
Kashmiries and the people of the 
Jammu region a hell. This is comp- 
lete harassment. This Government is 
unable to protect them and as was 
rightly pointed out by Mr. Advani in 
his special mention today that even 
the Governor have made a report. 
(Time bell rings) Madam 1 have not 
even  started. 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI]: Please 
try to conclude. Take three minutes 
more. You have spoken for 12 minu- 
tes. 

SHRl SUSHIL CHAND MOHUNTA: 
Madam, I have to cover so many 
points. At least, one political party 
should be given that much time. Then 
I would  be  able to complete it. 

Now the question is after the Go- 
vernor having made a report about 
the deeds of Government over there 
and that report has not yet been con- 
sidered  and no action  is being      taken. 

Then what do we do?  Nothing. This is 
to destabilise the whole situation. Com- 
munal politic is being    built   up.    What 
do we find in Uttar Pradesh  ?  There 
the  communal  frenzy  is  now  gather- 
ing storm over there over a small in- 
cident. Nobody has been able to take 
any steps to curb it.     The Muslims and 
ihe Hindus in UP have very very cordis' 
life  and  now  over   a  small  incident) 
the whole situation has taken a very 
ugly   turn.   Throughout     Ihe      length 
and  breadth of the country, the situa- 
tion is such that you look at this from 
any angle,  from  law and  order point 
of   view,  from the  economic  develop- 
ment point      of view, the      situation is 
more or less the same. What have you 
done  about   the  unemployed  people? 
Now, what have we done for those who 
are below the poverty-line? The number of 
people below the poverty-line has increased. 
Thirty-eight years after    independence, wo 
still find people who are    without a   roof 
over    their       heads.      We       still I   find 
people       who    cannot    get    two    meal*, 
a      day.        We    still    find      people 
who cannot geT jobs. What is the national 
economic policy? The prices have escalated. 
Whom are they going to affect? The escala- 
tion of prices is not going to affect those 
who live in five-star hotels. It is going to 
hit that man who is not earning more thaa 
Rs.400 or Rs.500 or Rs.700 per month. He 
is the person who is going to be affected. 
The railway fares have   been    increased. 
Whom ig it going to affect? Thsy say that 
they have not touched the    second    class 
passenger fares. But who travels by pas- 
senger trains these days? People travel only 
in mail and express trains.   We are not go- 
ing back to the bullock-cart age that we 
want to travel slower and slower. What we 
find is that economically we are rendering 
the people of this country in a more diffi- 
cult position. It will be difficult for them 
even to subsist. The petroleum prices have 
been increased. 

And what about the farmer? What hare 
we done for the farmer? We have tried to 
give them a little bit of consolation by 
saying that the price paid to them will be 
increased by Rs.5 ner quintal. We are gnr- 
ing only Rs. 5 more to the farmer while 
the prices for the consumer has been raised 
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by Rs.48. After all, what are we playing 
with? Eighty per cent of the people of this 
country live in villages and 75 per cent 
of the people live on farms. We hav,; in- 
creased the fertiliser price. We have in- 
creased the diesel price. 1 have calculi 
1 am myself a farmer—that for every quin- 
tal that a farmer produces, ha loses Rs.12 
instead of gaining Rs.5. 

Now I want to say a little about our 
policy. That is most important. Our 
hon. Prime Minister went on jaunts abroad. 
Good. The Prime Minister should go and 
should be acquainted with things. He was 
accorded a reception which normally 
should be accorded to any Head of State 
or any Prime Minister of a country. And 
the Prime Minister of a big country like 
ours must be accorded regal reception any- 
where that he goes. To that extent I feel 
satisfied. But what have we achieved? What 
have we gained during his visit to the 
USA? I would just make four points. The 
first is about the Indian Ocean being a hot- 
bed of super power rivalry. We have not 
been able to convince the United States of 
America that the Indian Ocean should be 
fre« and they should withdraw from ihe 
Indian Ocean. The second is about their 
supply of sophisticated arms to Pakistan. 
We are the only country who are affected 
bv it. We have not been able to convince 
the United States of America that supply 
of sophisticated weapons to Pakistan is an 
act directed against India, and so they 
should stop it. We have not been success- 
ful on that point. Then we have not been 
able to make America dissuade Pakistan 
from going nuclear. After all, America is 
giving so much of arm« and ammunition 
and assistance to Pakistan that it can apply 
pressure upon Pakistan to make it desist 
from going nuclear. We have not been able 
to do it. Our relations with Pakistan were 
never better. It has been said that we are 
at a point wners we can sign a no-war 
pact with Pakistan. I am not able to under- 
stand the treaty which was talked about 
some months back, that we will not raid 
their nuclear complexes and they will not 
raid our nuclear complexes. This treaty is 

   for whose benefit? Il shows that Pakistan 
is going nuclear and it is afraid that India 
may bomb its nuclear complexes. If they 
go mclear it is likely to damage our 
security and it is going to be a risk to this 
country. We say, all right, we are not 
go: your nuclear complexes, thus 
recognising that Pakistan is going nuclear. 
What are we doing? We say one thing, 
plan another thing and do another thing, 
and ultimately we reach where? 

Therefpre, this    document    cannot    be 
supported in any manner. Just two more 

      points, Madam. I will just mention them; 
I wiH not dilate on them. Last time the 
President said in his address that there 
would be electoral reforms in the country. 
This time there was no mention even   of 

     electoral reforms. We know the way elec- 
tions in the recent past have been rigged 
at various places. There were a lot of 
complaints. And what about the highi 
spending? Who is honest? It was said by 
the Anna DMK leader here: How is it 
ever possible? Everybody gives a false re- 

      turn. How is it ever possible that a person 
would be contesting an election to Parlia- 
ment by spending only that much amount 
of money stipulated in the Representation 
of the People Act? Therefore^ the electoral 
system should be reformed so that every 
person who enters the arena has a sscurily 
of contesting an election, of approaching 
the people properly and also avoiding any 
sort of rigging. What have you done for 
that? The Election Commission is manned 
by a person; Supreme Court Judges are 
persons; High Court Judges are persons. 
They should be kept above everything and 
there should be no sort of inducements 
given to these people. But what do we find? 
Afttr retirement from the office of Chief 
Election Commissioner the person has been 
awarded a Governor's post. If this is the 
way in which inducements are given, can 
anybody say that the Chief Election Com- 
missioner can ever remain neutral? Every- 
body would aspire that after retirement 
he should be accommodated in some 
gubernatorial office. This is not the way 
democracies are run. I do understand they 
enjoy a huge mandate of the peopie. But 
that mandate that they have got cannot 
enure them. They have    already lost   tfie 
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votes in the bye-elections in this country; 
they have lost miserably and if a poll is 
taken today, they will find how this man- 
date wliich they have got has been eroded. 
But the unfortunate thing is that there is 
no method in this country by which a mid- 
term opinion can be taken of the popularity 
of the Government, (time-bell rings) 

In the end I would only say if this Gov- 
ernment continues with the direction less 
spree jn whic'h it is going about, in foreign 
affairs, domestic affairs, law and order, 
economic front, employment opportunities 
to people, there is no question of having 
a leap forward, there is no question. 
of going ahead. We lare moving 
backward and I want to record 
this note of warning ' to the Gov- 
ernment that they must be honest, they 
try to clean the public life. They cannot 
have a clean public life by having corrupt 
Chief Ministers everywhere. If they want a 
clean public life, why has no action been 
taken against known corrupt people? 
(time-hell rings) If you want the people to 
believe that this Government is for a clean 
public life, if you mean to really do good 
to the people, then you must be fair, you 
must be equitable, you must heed the voice 
of warning which comes from time to time 
from Opposition parties, you must not 
mean that just because we are Opposition 
parties we have anything against the ad- 
ministration or that we are anti-nationa!; 
rather, Opposition parties are probably 
more patriotic than what the ruling party 
is. 
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THE VICE-CHAIRMAN [DR. (SHRI- 

MATI) SAROJINI MAHISHI); You have 
already taken 12 minutes. 
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THE VICE-CHAIRMAN   [DR. (SHRI- 
MATI)     SAROJINI     MAHISHI]:    Mr. 
Upendra. 

SHRI SITARAM KESRI.   Only    three 
minutes. 

     1 THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI] His party 
has got 15 minutes. 

SHRI   PARVATHANENI   UPENDRA 
     (Andhra Pradesh); Madam, I will 

exceed by five minutes. I may tell you in 
advance. The President's address is a 
policy statement of the Government. It 
reads like a good student's essay on 
'India, of My Dreams'. It paints such a 
rosy picture of the situation in this coun- 
try. It mentions what the Government 
intends to do and will do. It does not 
mention exactly what was the real 
achievement and in which spheres the 
Government has failed. 

Madam, the ruling party received 
a massive mandate in the last parlia- 
mentary elections. Strictly speaking, I do 
not consider it as a mandate either for the 
' ruling party, the Congress (I) or Mr. Rajiv 
Gandhi. It was a posthumous sympathy 
vote for Mrs. Gandhi. But anyhow, in true 
democratic tradition, we treat it as a man- 
date for the ruling party. Otherwise, if it 
was really a mandate for the ruling party 
and Mr. Rajiv Gandhi, they could not have 
lost the Assembly elections in so many 
States three months later, they continue to 
lose so many by-elections afterwards. It 
clearly indicates that it was not really a 
mandate for the Congress (I) or Mr. Rajiv 
Gandhi. However, with such a massive 
mandate, it is expected of this Government 
to fulfil its promises and to execute the 
programmes it has announced.. 

Madam, it has been mentioned here in 
para 9 of the President's Address as to 
what were the major policies and program- 
mes of the Government. They mentioned 
ten of them. And except, perhaps, the es- 
tablishment of a Wasteland Development 
Board, the formation of a Central Ganga 
Authority and the messed up new Textile 
Policy, there was no fulfilment in any of 
the other promises made. They still remain 
promises and dreams. 

The Address mentioned that "a strong 
sense of involvement in public affairs 
among all sections of the people and a 
' buoyant spirit have characterised the year 
that has gone by". "The buoyant spirit", 
fortunately, was related to the past   year 
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and referred to in the past tense. 
If they search there hearts to day, they 
will realise that there is no more such 
"buoyant spirit'' among the people 
of this country, and they themselves 
know that. Their faces indicate that and 
they do realise the mood of the country 
today. And, Madam, within one year, the 
great euphoria which the Prime Minister 
has created in this country and the image 
which he has created for himself in this 
country are dissipating and are being lost 
gradually day by day. I am not speaking 
with any glee °n my face. As an Oppo- 
sition man, I may think that " wiH bring 
electoral or some other political ad- 
vantage to the Opposition. But as a 
countryman, as a man interested in 
the nation's development, 1 feel any 
slip on the part of this Government 
or of the Prime Minister wiH reflect 
on the progress of this country, will 
greatly undermine the progress of 
this country. With great sorrow I say 
that this euphoria and this glamour ' 
which he has created in the country 
are fading. 

SHRI   KALPNATH RAI:    What    is 
your suggestion? 

SHRI PARVATHANENI UPEN- 
DRA: I wiH come to that. Have a 
little patience. Madam, I may be 
right or wrong, but today a large sec- 
tion of the population feels that major 
decisions of this country are* being 
taken on impulses, in a panicky man- 
ner. So many major decisions are be- 
ing taken just like that without any 
proper consultation with the persons 
concerned in their own Party as well 
as in the Opposition. FOT one year 
long, for more than a year, the Op- 
position has been co-operating whole- 
heartedly with this Government. And 
in all major decisions we have asso- 
ciated ourselves. We thought it our 
duty, as a constructive Opposition, to 
cooperate with the Government. But, 
of course, we were rewarded for co- 
operation by being- called anti-natio- 
nal and being dubbed as anti-natio- 
nal. That is a different story and we 
are not worried about it. In spite of 
our being misunderstood by the peo- 
ple of this  country   as inept  Opposi- 

tion—the    newspapers     nave     reported 
that it is inept,    it is   docile    and it    is 
not playing its roie—still we thought 
it our  duty to co-operate with      the 
Prime  Minister     when he was  doing 
good. But what    is the result today? 
If you analyse, you wiH find that we have 
come back to  the same place, we have 
taken a full circle and we have come 
back  to square  one.     Which problem 
has been solved? The euphoria which 
the  Prime  Minister  got  was  because 
he solved    the    Assam    problem,  he 
solved  the  Punjab  problem,   and     he 
solved so  many    problems. But have 
they really been solved today? . Take 
every  problem.   It   remains  where   it 
was.      You take the Punjab problem. 
It    was bungled     »11 along, and     again 
there    is    bungling today, Punjab is     in 
trouble again. The moderate elements are 
in trouble again. The extremists are gaining 
an upper    hand. Where has it been solv- 
ed.   Take,    the    Assam    problem.   We 
have not made any beginning in    the 
implementation  of the Assam  accord. 
And the greatest  of the dangers      is 
the  communal  tension  which is  rais- 
ing     everywhere      on      Pettv      issues, 
and    we are not able to contain. Today 
Kashmir is on fire.   The   Home 
5 P.M.    Minister    has to rush there andl 
there is no suggestion from    the 
Government how they are      going      to 
tackle this problem.   Lakhs     of     people 
are involved.   So many   houses     are be- 
ing   burnt,   temples   are being  desecated. 
But there is no move by    the    Govern- 
ment to set things right.   There is no sen-* 
sation or feelings of urgency      m     this 
Government that  something      has to be 
done.     Similarly, throughout the country 
•and    in    various parts °f the    countiy 
there   are communal   tensions   and social 
tensions;    and atrocities against Scheduled 
Castes and Scheduled Tribes are increas- 
ing, atrocities against women are increas- 
ing.  Which problem have we been able 
to  solve      during     the  last    one year? 
Madam,  1 want  an  answer      from this 
Government. 

The Prime Minister has earned the 
name of "Mr. Clean" I do consder him 
as "Mr. Clean." He is a clean man try- 
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ing to cleanse the public life of this 
country. But in the same party there 
are Chief Ministers like Bhajan Lal and 
J. B. Patnaik amassing wealth. You may 
call yourself "Mr. Clean" but they are 
making the eol.ections in your name. 
Have you told them th'at collections 
should not be made? I want to question 
the ruling party {Interruptions). I want) 
to question the ruling party. Please do 
not disturb me. No point of order. 
(Interruptions) 

SHRIMATI USHA MALHOTRA 
(Himachal Pradesh): Madam, names 
should not be taken, when they are 
not  here  to  defend  themselves. 

SHRI PARVATHANENI UPEN- 
DRA: AU right, I will delete the 
names. I will say, some Chief Min- 
isters.   (Interruptions). 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATl) SAROJINI MAHISHI]: I will 
request the hon. Members on this 
side not io interrupt. 

SHRIMATI USHA MALHOTRA: 
Madarn, they are not here to defend 
themselves against such allegations. 
Why should names be taken. (Inter- 
ruptions). We have not said a word 
about his  Chief Minister. 

SHRI VITHALRAO MADHAVRAO 
JADHAV (Maharashtra): Madam 
Vice-Chairman, I request that the 
names may be removed from the 
record. 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) SAROJINI MAHISHI]: 
If you resume your seat, £ shall say 
something. 

 

 
SHRI      NIRMAL CHATTERJEE 

(West Bengal):   Madam, I am also on 
a point of order. 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI)     SAROJINI    MAHISHI]: 
I am requesting the hon. Members on 
this side and also on the other side 
that they should not waste the time 
of the House. I am requesting the 
hon. Member who is on his legs not 
to use the names of those people. I 
am requesting him t0 simply speak in 
general terms and not use anybody's spe-x 

citie  name  like  that.   (Interruptions). 

SHRI PARVATHANENI UPEN- 
DRA; Madarn, several times ntmes 
have been taken in this House. (ITU 
terruptions)'. 

SHRI NIRMAL CHATTERJEE. 
Madam, I am on a point of order. If 
this is the ruling, there is a problem. 
For instance, do we take the name 
of Ram Swaroop here. He is not 
present in the House. The problem is 
that. . .(.Interruptions) I am on a 
point of order. Madam, we mentioned 
once the name of Sethia. How can 
they say we cannot mention names of 
those whose who are not here? 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI)     SAROJINI    MAHISHI]: 
There  are  occasions  when names  are 
mentioned. But today I requested the 
hon. Member not to use specific name. 
He      can say it in      general    terms. 

SHRI PARVATHANENI UPEN- 
DRA:   I follow your ruling. 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) SAROJINI MAHISHI]: 
Then I would request hon. Members 
on this side not  to interrupt. 

SHRI NIRMAL CHATTERJEE: 
That means you cannot refer to 
Madam Gandhi, or Jawaharlal Nehru. 
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SHRI PARVATHANENI UPEN- 
DRA: By mentioning only two names 
I made an understatement. There- 
fore, I would say so many State 
Chief Ministers—Chief Ministers of 
Congress-I ruled States, are corrupt 
and this thing does not go with the 
claim of the Prime Minister that he 
is Mr. Clean... (Interruptions). And 
also they had a big tamasha in Bom- 
bay... (Interruptions) and spent... 
(Interruptions). What is this? If they 
interrupt, every sentence I cannot 
speak. Why are they so touchy? 

SHRI SYED     RAHMAT      ALI: 
'Tamasha'   is   unparliamentary     word. 

SHRI PARVATHANENI UPEN- 
DRA: You speak when your turn 
comes. 

SHRI VITHALRAO    MADHAVRAO 
JADHAV:    1 am on a point   of   order. 
'Tamasha'      is   an      unparliamentary 
-word. 

SHRI PARVATHANENI UPEN- 
DRA: It is Parliamentary. Who says 
it  is  not? (Interrwptions)  It is 
Parliamentary. Anyway, I wiH give 
English word for it. There was lot of 
fun and show. Madam, they had a 
big show in Bombay and spent, as 
per the newspaper reports, about Rs. 
25 crores. I would like to ask where 
from did they get this money? If it was 
-not from corrupt businessmen and black- 
marketeers and smugglers, from where 
did they get it? Have they published ac- 
counts about it? Does it go with tbe 
image of the Prime Minister that he is 
Mr. Clean? I only gave two examples to^ 
show that this claim of curbing corruption 
is a sham to improve one's personal 
image, which is being done. 

Another claim which is made in this 
speech is about speedier decision making. 
Madam. we have raised this matter here 
several times. Hundreds of projects and 
proposals which have been submitted by 
the State Governments are pending for the 
last three years, and many of them during) 
the last one year. There has been no deci- 
sion, though repeatedly Chief Ministers are 

coming and submitting the proposals and 
not a thing comes. Particularly, irrigation 
projects and so many other projects are 
lying either with the Central Water and 
Power Commission or with Planning Com- 
mission without a decision. And they talk 
of speedier decision making. 

There is a Minister for Programme Im- 
I plementation—a Cabinet Minister. If they 
wanted to provide for Mr. Ghani Khan 
Choudhry, they could have given him 
some portfolio and even if they had 
created a portfolio for Malda affairs, it 
was alright but they created a portfolio 
of Programme Implementation and nobody 
knows of it. Whenever we write about 
pending projects, the Minister of Planning 
replies, the Minister of Programme Imple- 
mentation does not come into the picture. 
This is the speedy decision this Govern- 
ment is talking about. There is of course 
a claim about higher agricultural produc- 
tion and industrial production. But it is 
not to their credit. Credit goes to people 
of this country, the hard-working kisans 
and workers; they are responsible for this 
higher industrial and food production. 
1 What is the Government's contribution? 
I What policies they have? Whatever policies 
which have been announced, they are in 
I the doldrums. Not a single policy has been 
1 finalised. What about a National Water 
Policy? Where is it? What about the new 
education Policy? Has it been finalised? 
No. Thev are all on paper only. They claims 
that so many new policies have been ini- 
tiated and so many innovations have been 
made. 

Of course, I do congratulate the Gov- 
ernment that they have launched a big 
drive against black money holders and tax 
evaders. I agree. This should be done. This 
should have been done long back. But 
! ihey ruling party did not do because they 
uhave been surviving on this black money, 
because they have been winning elections 
on the basis of black money, collecting 
money from the tax evaders. Therefore, 
they did not touch them. But at least, 
they are now trying to do that. Here also, 
this is being done selectively. Those 
who contribute to the Congress 
1 Party, those who are very friendly 
. with the ruling cloque, they are noti 
being   touched.    Only   those people who 
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refuse to pay them, they are being touch- 
ed. Here, I take objection to the way in 
which they are proceeding in this matter. 
By all means, enquire into    these cases. 
But immediately, the    moment you con- 
duct the© raids, you are publicising their 
names in newspapers. You humiliate them, 
harass them, arrest them, without even a 
prima facie case, without even making a 
preiiminary enquiry. Is it the way to treat 
people,  responsible people jn the society, 
who are trying to improve the economic 
situation in the country,  who are trying 
to increase situation in the country, who 
are the captains of industry? Why should 
you demoralise them? If there is a prima 
facie case, enquire into it, by all means, 
come out with    their names    and punish1 

the people concerned. You are not doing 
that. You are doing it only for the sake 
of publicity. This is only a show and noth- 
ing but a show. What is the ultimate re- 
sult? We do not know what is the out- 
come of all this. It is all funfare.   Have 
you found anything in any case? Let them 
come out with the details.   They are not 
doing that. 

Similarly, great nbise is made about se- 
curity, about espionage and all that. I 
do not know how much more time I have. 
But you should deduct the time caused by 
interruptions. We catch people and say 
that we want to take strong action against 
those who are indulging in anti-national 
activities. But nothing comes out after 
that. A lot of fanfare is made. Big names 
are mentioned, Opposition leaders are 
blackmailed. They are maligned. But what 
is the crime7 What have they done? For 
30 long years, one fellow is openly hob- 
nobbing with the ruling party. You tole- 
rate him and suddenly you wake up and 
make noise. What is the fun? Whom do 
you want to fool? Whom do you want to 
kid? This is not the type of thing which 
the Government should do. This is all 
fanfare, this is. all show, nothing but show. 

Madam, in the economic sphere also, 
there is a huge trade deficit. Exports are 
declining. Imports are increasing. In the 
name of high technology, indiscriminate 
imports are being allowed day by day. 
On what front, you can take credit? 

Now, Madam, about foreign policy. The 
Prime Minister is going globe trotting and 
visiting so many countries. Well, this is 
good for his image, and for the country's 
image also. But the success of foreign 
policy is based on or is judged by how 
you behave with your neighbours, how 
you are able to influence your neighbours. 
Can the Government come forward and 
say that they have been successful in deal- 
ing with any of our neighbours? Your Sri 
Lanka policy is a failure. Your policy 
in the case of Pakistan is a failure. They 
are going ahead with the development of 
nuclear weapons. You are not able to 
solv» your problem with Bangladesh. 
Bhutan is suspicious of you. Nepal is sus- 
picious of you. Where is the success? You 
call it a success because the Foreign Minis- 
ter goes to Nicaragua or some such coun- 
try, smiles with somebody and gets a pic- 
ture? This is not the success of foreign 
policy. We have miserably failed in pro- 
moting good relations with our neighbours 
and in influencing their actions. 

Then, Madam, as far as the minorities 
are concerned. The Government has 
brought forward a Bill- in regard to Mus- 
lim women. The Government is playing 
with the lives of the people. This is a 
hurried step. This is a panicky reaction. 
They have brought forward a Bill which 
is ill-conceived and which is not only 
against the interests of the Muslim com- 
munity in particular, but it is also against 
the fundamental rights of the people of 
this country. They have done this without 
consulting the opposition, breaking the 
tradition of consulting the opposition, 
violating the promise of consulting the 
opposition. They have hurriedly drafted a 
Bill and introduced it in the Lok Sabha. 
The result is, there is a revolt in the rul- 
ing party itself. There have been angiy 
reactions. This is the way they function. 
These are the types of impulsive decisions 
which the Government are taking which 
wiH land the country in trouble. This is 
what I say. I am concluding. I am not 
pointing out these things with a sense of 
satisfaction. I am saying all these things 
with a sense of feeling, with a sense of 
frustration and disappointment. The man 
who created so many hopes in this coun- 
try  is  today falling,  slipping.  He started 
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from a summit. He started from an ad- 
vantageous position. He cannot go up fur- 
ther. He needs a helicopter for that. Even 
to remain in that position is very difficult.' 
He is slipping, 'he is slipping down the hill 
and you have to take note of it, the rul- 
ing party has to take note of it and 
analyse as to what is the reason for that. 

AN HON. MEMBER: How are you 
worried? 

SHRI PARVATHANENl UPENDRA: 
As a countryman, I have to worry. There- 
fore, I say that this "buoyant spirit" is 
not there, there is no buoyant spirit, the 
country is going into a depressi!-'.* spirit 
and this has to be taken note of. And 
I can only say.. .  (Interruptions) 

 
THE VICE-CHAIMAN  [DR.     (SHRI 

MATT) SAROIINT MAHISHI]:    Mr. ' 
want Singh, please don't intenupt. 

SHRI PARVATHANENI   UPENDRA: 
In conclusion, T am    concluding.,.     (//;- 
terruptions) I do net want to speak more 
I have made my point. In the end I would 
only  say,  Mr.   Pilot,  one  engine  cf the 
jet  has failed.  It is  your  duty to force 
land, reconsider and repair it. Otherwise, 
you  will crash  and with you will  crash 
•he 72 crore people of this country. Thank 
you. 

SHRI CHIMANBHAI MEHTA (Guia- 
rat): Madam Chairperson, I wanted to con- 
gratulate the Opposition  at least on one 
or two counts, but the last    speech   that 
has been made  somehow has     deprived 
them   of a balanced attitude. The previous 
speakers—none   of   them—could   criticise 
the Congress Government on their constant 
theme—i.e. corruption. At least the Cen- 
tral Government is not attacked this time. 
For the first time after so many years, 
this  charge of corruption is not levelled 
against the Central Government and against 
the Prime Minister. This shows that they 
have  been  compelled to  see  tbe   reality. 
And secondly, there is no spectacle nowa- 
days of "Aya Rams and Gaya Rams" and 

there is a sort of stability in tne states. 
This also they could not condemn because 
the reality has to be accepted. But they 
have concentrated     on some     difficulties 
which our nation is facing, not the Cong- 
tess Government alone. And it seems that 
they are not able to see the distress of the 
nation. They think the Congress Govern- 
ment is in difficulty, therefore thev attack 
the  Congress     Government.   Well,   it  is 
upto them how to judge the situation. But 
undoubtedly  they had  an opportunity  at 
least lo go down in the history of India 
and'to seize the golden opportunity. They 
mock  at  us  when  we  talk  about  clean 
values, but they had a chance to exhibit 
their  cleanliness.  Therefore I would say, 
because I do not want to attack any Chief 
Minister—the person is not in the House— 
but T may be allowed to quote from the 
judgment of a High Court. The judgment 
says: "It smacks of arbitrariness    and ia 
flagrant violation of the rule of law and 
it  shock the judicial  conscience".  About 
whom this judgment is talking about? It 
is also being said that the Finance Minis- 
try said that it is not clear from the file 
as to how the Excise Commissioner has 
selected 19 bottling contractors out of 131. 
"Otherwise the selection is subject to chal- 
lenge in a court of law". Once again   it 
goes on to sav that initially the case in- 
volved chargesheets to the effect... Ther© 
is mention  of one Chief Minister  and I 
do not want to mention his name. His son- 
m-law is involved in this through a busi- 
ness associate of his. One of the success- 
ful  applicants was none 0ther than    the 
brother-in-law of     one Minister: I don't 
to mention his name.   Then cam* the 
real drama. They believe    in value-based 
politics and therefore the Chief Ministei 
resigned. He wanted to show the path to 
the Indian nation, and tell that here is a 
man who has the guts to give up power 
because he cherishes those values. But three 
days afterwards,    according to the- news 
papers, he came back because his followers 
were weeping. What for?  If you  give a 
certificate to Rajiv Gandhi and condemn 
his friends as unclean, find out why were 
they weeping hard?  Because the     Chief 
Minister was going out of power and there- 
by they were also losing some advantages. 
I  am not happy in taunting that    Chief 
Minister,   Madam   Vice-Chairperson.      It 
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distressed me. I was looking for a golden 
opportunity, that here was a man. may be 
from the Opposition, and he was prepared 
to sacrifice power. And ultimately what is 
power? That is how our Prime  Minister 
has acted. On the question of the Punjab 
accord he knew he was going io lose in 
the election. On the Assam accord he was 
knowing what Wfcs going to be the conse- 
quence. You may blame him of error of 
judgment  but   there     was   an  absolutely 
honest motivation that the nation    comes 
first, that interests of the party are secon- 
dary. Here was a person who tried it. And 
here is a leader, you may call it a   jam- 
boree or a tamasha but there he delivered 
a  summation of a hundred years  of ex- 
perience of our national life and said that 
Congressmen are also lacking in so many 
thnigs. He said Congressmen are behaving 
like  unprincipled   people;   power  brokers, 
etc. Has any of the  Opposition political 
leaders the courage of conviction to criti- 
cize his own man, his own leader, his own 
Chief Minister who was condemned by the 
judiciary that he is revolting to the judi- 
cial conscience, that his action was totally1 

arbitrary? I feel agonized. Tt is a depress- 
ion picture. It is not a question of enjoy- 
ing at the weakness of the Opposition. For 
three  and a half decades we have  been 
fighting and seeine the Opposition.    After 
their last defeat, the same performance is 
repeated. Then where will our nation go? 

Yesterday Mr. Dipen Ghosh—he is not 
here—took out the fifth paragraph of the 
President's Address where it is mentioned 
that fundamentalism is growing, commu- 
nalism is being encouraged by fundamen- 
talism. Is it not a correct observation by 
the President? What was wrong? But then 
he was enjoying the deabte like a college 
student. 

He asked, "In the name of Muslim 
Women Bill, what are you doing?" Well, 
you have every right to ask that question. 
But was that observation of the President 
just a hypocrisy? What is happening in 
Punjab? When Indiraji was telling about 
the fundamentalists, about the. terrorists, 
did you not ever under-estimate it or in- 
terpreted her observation as a stunt? What 
ultimately happens to the nation one knows 

     when   one   important   leader   ia   going  to 
be attacked like this, when she or he is 
going to be sacrificed, Now,  about    the 
fundamentalism I can also give a taunt to 
them.  It was a distressful!  picture.     Tho 
Father of the Nation never approved of 
the  partition of India.  But who was ad- 
vocating the theory of partition  of India 
on the religious basis, in the name of self- 
determination?,    may I ask    Mr.    Dipen 
Ghosh? But I do not want to taunt them. 
So many years have passed by.  In their 
voung days they were not well versed in 
the  application of the Marxism; so, they 
made mistakes. Now thev are also matur- 
ing I suppose. But let the maturity come 
in the debate in the proper form. 

Regionalism, who is encouraging it? You 
have a regional case. They have to choose 
their own case. But why should the 
national parties co-operate with them? 
Regional parties are regional parties. I 
want to ask this question. Have you lost 
national bearing? What compels you to 
join    hands with them? 

SHRI   M.      S.   GURUPADASWAMY: 
(Karnataka): What about in Madras? 

SHRI CHIMANBHAI MEHTA: I 
know that. I am coming to that questfoa. 
You are right. We are being compelled by 
each other And that should prevent us 
if you are asking this question. I know 
that we are gradually going down to the 
politics of manipulations. 

But then why do you say that the young 
man is doing like this? You are a much 
elderly person with very big experience 
behind you. The smallest mistake of ours 
is mentioned. 

Yes, we had the courage in 
Bombay- to say about the faults, about the 
performance. And he said to the Opposi- 
tion, "You do not hesitate in colluding 
with foreign powers and imperialists." I 
was hearing an explanation on Taiwan 
tour in this House. Somebody was asking, 
"Is Taiwan forbidden territory?'" Do you 
not know. Sir, that India was the first 
country to recognise  the     Republic      of 
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China? Why did you go to Taiwan, for 
•what? What knowledge did you want, to 
acquire? And remember our two Ministers 
have resigned, although they were not 
proved guilty. We have set that example. 
Have you set that example? 

Tr-iefore, we tell you to take some 
pains i > understand. This Address does 
not criticise the Opposition at least. They 
are spared totally because we Want to 
cultivate •national consensus. Rajivji is 
trying to build a new approach, to take 
the Oriposition into confidence. And under 
pressure of work sometimes if we are not 
able to consult in time, motives are 
imputed. 

Madam Vice-Chairperson, 1 have not 
repeated the points which were covered by 
the pievious speakers. Therefore, kindly 
have a little indulgence for me to say cer- 
tain n:w points. 

Abe it the administrative reforms, this 
is a question partaining to our Govern- 
ment <md other Governments. It is my 
•experience of 42 years of political life, in-> 
cludinp the period of freedom struggle, 
that our bureaucracy is very rigid. Al- 
though we are trying very hard—and this 
new Government is also trying hard—yet 
they are rooted in their own pasts. There- 
fore, what is to be done? If Janata Gov- 
ernment failed, it was because of their own 
position, but me bureaucracy did not heed 
them. Here also what is happening. I am 
seeing that at district and Taluka levels 
when these big programmes are worked 
out, nothing is felt by the rural masses. 
Here I am speaking as a Congressman. I 
want to tell this to the House so that you 
can cultivate an opinion and... 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) SAROJINI MAHISHI]: 1 will 
request the Member to conclude now. You 
have taken a lot of time. 

SHRI CHIMANBHAI      MEHTA: 
Madam, you have been giving a lot of 
time to others. I am taking up new points 
only. 

I would, therefore, say that the Ad- 
ministration has to be linked with the 
political and public workers even at the 
Taluka and district levels. 

About the electoral reforms, we have 
done something, but something more is re- 
quired to be done. There should be a 
debate on this. I cannot go ahead with 
its elaboration because the bell is ringing. 
What is the basic difficulty in our electoral 
system? At least in tht local elections we 
can do something. Although the political 
parties sponsor candidates, ws know their 
composition. We try to find out a winning; 
candidate and the winning candidate is 
that person who belongs to a predominant 
caste. So candidates are elected to the 
Panchayats and sometimes to the Legisla- 
tures on the basis of the castes. So, such 
bodies are converted into a conglomera- 
tion of the castes. When this type of repre- 
sentatives come to power, how can they 
deliver the goods? Therefore, let us have 
reforms based on a new culture. At the 
time of choosing a candidate, the choice 
should not be caste-based, but it should 
be based on the commitment to the prog- 
ramme and performance in the Consti- 
tuencies of the party. 

A lot has been said about the foreign 
policy, but here I would say that the 

Americans have been playing dirty games 
everywhere. Somebody mentioned about 
Nicaragua. That country is fighting a glori- 
ous battle against the American imperia- 
lism. It is very good that our Foreign 
Minister went to Nicaragua. We should 
give all help to the freedom loving people 
and those who are fighting against the 
foreign imperialists including Nicaragua. 

Lastly I would say a couplet. You have 
been 'narping all the time on difficult 
situations. So, I would say: 

 In the end, whatever you may say in the 
speech, reminds us that— 

 
Please remember    this.    People   know 

about it. 
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SHRIMATI KANAK MUKHERJEE 
(West Bengal): Madam Vice-Chairman, 
I read from the second page of the Presi- 
dential Address, para 10: 

"My Government have fulfilled in 
substantial measure the tasks they had 
set for themselves for the past year." 

This Presidential Address has given us a 
very rosy picture and a smooth picture as 
if they are going to take us to the 21st 
century millenium where Jesus himself is 
coming down to reign.' But actually you 
have left us to the dungeoon of devil. 
Look at all the spheres of economy, ad- 
ministration, education, culture, attitude 
towards women and other backward sec- 
tions, national integration, communal har- 
mony, the picture is a total failure. 
Madam, there is a definite, shift towards 
worst. That is what I want to say. It is. 
due to the wrong policies of the Govern- 
ment, anti-democratic methods and anti- 
people measures that the situation is going 
from bad to worse. If we take the entire 
position of the economy, no spectacular 
economic growth has taken place either 
industrially or agriculturally; either in ur- 
ban or rural areas. Why? Because we ar© 
bound to satisfy the foreign multinationals 
and Indian monopolists. We have to in- 
crease the prices of all essential Com- 
modities and exploit the poor under the 
pressure of the World Bank and IMF. We 
have an unprecedented price rise when 
the value of Re. 1 is coming down only to 
• 16 paise. The unemployment figure rose to 
more than 2 and half crores. The block- 
money accumulated is not less than 
Rs. 40,000 crores. Recently we had ths 
price hike through administrative measures 
ignoring the Parliament. The fiscal policy 
announced in December, 1985 offers fur- 
ther encouragement and incentives to' ths 
private sector minimising the importance 
of the public sector. 

Madam, during the Seventh Five Year 
Plan, the Planning Commission has given 
us a growth rate oi only 5 per cent in the 
economy. The growm rate achieved during' 
the sixth; Five Year Plan was 5.2 per cent. 
It is clear that the rate of growth now is 
less than the previous plan. What will be 
the result? The result will be more   and 

more people will be pushed down below 
the poverty line. Madam, in the case of 
industry the growth rate was   negligible. 

SHRI KALPNATH RAI: During the 
Sixth Five Plan the growth rate was 3.5. 

SHRIMATI KANAK MUKHERJEE: 
If-you know better, then, you give the 
figures to the Minister, he will correct it. 
Madam, the economy was affected due 
to bad management and sickness iu major 
industries like cotton, textiles, jute, engine- 
ering, electrical, iron and steel. 

[THE VICE-CHAIRMAN (Shri Santosh- 
Kumar Sahu)  in the Chair], 

According      to    tlie    report    of    the 
Labour Ministry,  80,  110      small      and 
big    industries    are sick.       In    the Ad- 
dress there is not a single    word    about 
the nationalisation   of big   industries liko 
jute, tea, etc. Look    at agriculture, the 
picture is      more gloomy.     There is n° 
programme       for      implementation      of 
Iand     reforms,     80     per cent     of our 
people    live    >n the    villages.   There is 
no new generation of employment oppor- 
tunities. Then we have price hike and the 
fall of agricultural products. There  is a 
tremendous contradiction.    That   is,    the 
picture of hunger in the midst of plenty. 
You know we had two bumper crops. The 
foodgrains  have been stockpiled in    FCI 
godowns. FCI do not   know   where   tc* 
stockpile these foodgrains. FCI    godowns 
are overflowing and millions of people are 
hungry. Now, these foodgrains can be used 
in NREP, RLEGP and Food for   Work 
Programme which we have to stop at the 
instance of the IMF and the World Bank. 
Now  you   can  feed the  people       with 
this excess food and at the same time, 
you   can   employ     them   for   develop- 
mental work. You can create human 
capital by that. But that you will not 
do, I. know. You talk    of    technological 
improvement.  That is all right.    But 
you keep the major   portion   of    the 
population out of your developmental 
programme.      That     is  the basic  diffi- 
culty. That is why you lead the coun- 
try more  and more into crisis,    going 
in the capitalist path.    That    is    the, 
problem with you. You improve tech- 
nology,  you improve     engineering,    you 
improve  everything, but you     starve 
the people. It is like curing the dis- 



313 Uotion .of Thanks on      [ 27 FEB, 1986 ]    the Presidents Address        314 

ease but killing the patient. You want 
to improve the nation by killing the 
people, pushing them down and down 
under ihe povertyline. That is your 
programme. Still you, say that you 
are going towards socialism. Yes, 
Brutus is an honourable man. It is 
just like that. 

Take the  question of education.  It 
is in  conformity  with your  economic 
policy. You are proud    of the    paper 
that you have submitted, that is,    "Chal- 
lenge of Education". It is in    confor- 
mity  with  your  economic    policy.   In 
the name of improving the quality of 
education, you are taking    us to   the 
computer age, but you are giving up 
the responsibility of free and compul- 
sory primary education.    At the cost 
of mass  education,  you  are  going to 
estabilish some model    schools of ex- 
cellence. You   will    deny   the    democra- 
tic rights  of the    students,    teachers 
and the non-teaching    staff. You    are 
going    to replace    the    elected      bodies 
with nominated  bodies.  Now you  are 
giving    up the    Government's    responsi- 
bility of providing free    and compul- 
sory education up to   the  age of    14 
years, which is a commitment of our 
Constitution.    Now, in    the    name  of 
non-formal education, you are neglect- 
ing primary education  and    you    are 
destroying   the  very  base  of    nation- 
building.  There is  no en*ort     for  aboli- 
tion of illiteracy  and  universalisation 
of elementary education. So    this    is 
your draft,  "Challenge of Education". 
Now, according to this      draft itself, 
•     in the year 2000, 55 per   cent of   the 
entire illiterate people of the    world 
wiH be in India. This is your commit- 
ment on education and you are very 
proud of it. And what else is there in 
the draft?      No higher education, no 
new schools and colleges,    increase in 
tuition fee, increase in capitation fee, 
delinking of jobs from academic deg- 
rees  and    abolition     of      examinations 
also. Then what to do? Just leave it 
to the bureaucratic bodies—a 'national 
testing service' for    selection to jobs. 
Will n0t corruption  enter there?       And 
what policy are    you    giving    to the 

youth of the nation? Have you got 
any youth policy, for their employ- 
ment, for their health, for their edu- 
cation?  What are you doing for    the 
youth .who are the very life-blood of 
this nation? Nothing. Just by delink- 
ing jobs from degrees, they will neit- 
ther get degrees nor jobs. Tbat will 
be their fate. Now you are encourag- 
ing the private sector in the edu- 
cational field also. The private sector 
can open colleges and charge higher 
tuition fees, capitation fees. You are 
opening model schools as centres of 
excellence at the expense of mass 
education. There will be no education 
for the peasants and the workers. 
Who will take you to the 21st century? 
If the peasants and the workers are 
not educated, if science and technology 
do not reach them, then who will take 
you there ? Only a few people of the 
upper strata wiH take you to the 21st 
century? You are converting educa- 
tion into a commodity to be purchas- 
ed only by the affluent sections of the 
people. This is the spirit of your new 
draft. 

Take female education. What have 
you done here? Half the population 
of country consists of women. But 
not even 25 per cent of them are 
literate. What have you done for them? 
What did you propose for them in 
your draft? Nothing, no proposal to 
improve female education^ no alloca- 
tion for them. You have talked of a 
'comprehensive national programme 
for women'. But you are going back 
to medieval ages. You have introduc- 
ed that black Bill for Muslim women 
which is a disgrace to the relationship 
between man and woman. Is this the 
sign of your comprehensive national 
programme for women? Is this the 
position you are offering to women in 
a civilised country? By pushing the 
whole lot of our Muslim sisters and 
mothers towards medieval exploita- 
tion, turning them away from their 
rights to menfolk's property! You are 
encouraging discrimination between 
man and woman. You are putting to 
shame the human rights and funda- 
mental    rights    guaranteed    under      the 
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[Shrimati Kanak Mukherjee] 
Constitution. The Constitution guarantees 
them education, gives them scope for em- 
ployment, scope for their cultural im- 
provement, for bringing them out of 
their backwardness, from obscurant- 
ism, from the superstitions of feudal 
legacies. But, no, you are only push- 
ing them further backward. This is 
your policy for women and you are 
boasting of a new national programme 
for women. We had a. Status Com- 
mittee for women set up by this 
Congress Government under Indira 
Gandhi and we have observed an 
international women's decade and we 
are proud of the movement launched 
for equality between man and woman. 
But what do we see here? More 
atrocities on women, more bride-burn- 
ing cases, more rapes, more unem- 
ployment among women, and to cap 
't all the Government is codifying an aSe 

old medieval, orthodox, obscrantist, 
system, a degrading and discrimina- 
tory system, instead of marching for- 
ward towards equality between man 
and woman. The Constitution directs 
us to go ahead towards a common 
civil code. But what are you doing 
here? You are taking us backward. 
(lime-bell rings) Therefore, you have 
no plans for women's education and 
employment, you have no proposals 
for equad political rights for women, 
which is the need of the day. 

Coming     to the budgetary     allocation 
for  education,  it  is  omy   1  per  cent. 
The   Education   Commissions   had   re- 
commended   10   per  cent.   Yo.u     have 
the recommendations of    the    Gajendra- 
gadkar Committee,   you  have  the  re- 
commendations   of   the  Kothari   Com- 
mission,     you  have     the    recommenda- 
tions   of  other   committees   and   com- 
missions.   But   you   are  not   following 
anyone      of    them.      In    West    Bengal 
on-fourth      of    the     total      budget      is 
allotted for education.     Last    year    the 
1985-86 they allocated Rs. 520 crores and 
I  hope   this  year  the   allocation   will   be 
more. In West Bengr.l they have opened one 
primary   education     centre   in      each 

village and I am proud    of it.    For   fe- 
male  education  last   year  the    West 
Bengal   Government   won   a   competi- 
tion they came first. This is the posi- 
tion in West Bengal. See the contrast 
between    the    Union     Government's 
policy  and  the West Bengal  Govem- 
'ment's   pWLicy.   Therefore,   I   demand- 
education must be transferred to the 
State List. In fact, education    was in 
the   State  List.  Without   regional  de- 
velopment   how  can  the  country  de- 
velop? Ours is a country with    unity in 
diversity.   That   is  what  our  poets  have 
said;   "Bibidher      Maj'he   Ache     Milana 
Marian". That is the slogan  of unity in 
diversity.   That is the spirit of our nation 
as it should be. But what did you do 
to  cherish it, to foster it? You want 
to   centra'dse   all   powers.     You  have- 
taken away the State List items and 
centralised  the power  in the field of 
education also. You are trying a regi- 
mentation in the field of education by 
introducing a rigid educational pattern. 

The whole system should be demo- 
cratised. Now you are ignoring the re- 
gion languages and you are giving im- 
portance to Hindi only. In your policy 
paper on Education, you have given 
priority to the Hindi language only. I 
have no objection to that. The Hindi 
language should be given importance; that 
is true. But why not give importance to 
tlie other regional languages also or at 
least tho^e languages which are there in 
the "Constitution? Why don't you allow 
the people to have their own education 
in their own languages also? So, you did 
not do that. 

Now, Sir, I would like to say here that 
Education should be brought back to the 
S''ite List for proprr regional develop- 
ment and for making up for the regional 
imbalance which we are    having now. 

Now* Sir, 1 come to the other aspect, 
that is, culture and communication. Take 
the question of the mass media. The 
communication media of the people is 
very much important. The most impor- 
tant media which are there now are the 
TV, the radio and the monopoly-con- 
trolled Press which are used by the ruling: 
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party for its own partisan interests. This 
has become their policy today 'and every- 
body knows that they are just the 
mouthpieces of ihe ruling party only 
which should not be the case in any 
democratic form of Government. Now 
Sir, major national decisions are taken 
unilaterally without having the benefit of 
the views of the State Governments and 
the other related agencies- This has hap- 
pened in recent times. Decisions with 
regard to the TV expansion programme, 
film distribution outfit, formulation of 
the newsprint policy and the announce- 
ment of wage boards for the journalists 
etc. have all been taken unilaterally by 
the Centre without any prior consultation 
with the State Governments or the related 
agencies. But. at the same time I must 
say that there is no comprehensive natio- 
nal communication policy at all. It is a 
matter of satisfaction that the Sarkaria 
Commission is examining the Centre- 
State relations and we hope that the ques- 
tion of transfer of the radio and televi- 
sion from the Union List to the Concur- 
rent List, as suggested by the West Ben- 
gal Government, will be given due con- 
sideration. 

AN HON. MEMBER: Your Govern- 
ment has suggested it? 

SHRIMATI KANAK MUKHERJEE: 
Yes, we have suggested it. We have sug- 
gested the transfer of these to the Concur- 
rent List and we hope that the Sarkaria 
Commission also wiH give due considera- 
tion to this question. Now, Sir the control 
over the major media is shared by the 
private sector and the Union Govern- 
ment and the Press and the films are 
mostly controlled by the private sector. 
and the AIR and the. TV are controlled by 
tile Central Government. But institutions 
like the Press Council, etc, are there to 
look into matters concerning the Press. 
But, for matters connected with AIR and 
the TV, there is no oiganised body out- 
side the Centra! Government. So they 
can do whatever they like. The expan- 
sion of the TV is only serving the ruling 
party's interests more and more, but the 
objectives of social, economic and cul- 
tural uplift of the people, national inte- 
gration, communal harmony, etc. are 
not being served by these     mass media. 

Now the network expansion seems to be 
only for the purpose of telecasting the 
national network programme from Delhi 
and Bombay and the States do not get the 
benefit of these in*t'heir regional prog- 
rammes. \lany times we have ourselves 
raised this question on the floor of this 
very House and also in the Consultative 
Committee but without any result or re- 
medy. Coming t0 the fi'm industry, I 
would say that there is an anomaly jn the 
certification of films. Due to these anoma- 
lies, obscene and sexy films, Jepeciing 
the decadent culture and encouraging anti- 
social elaments, are being allowed and 
such films are there very often in the 
market for commercial purposes. But this 
powerful medium should be made pur- 
poseful and they must have a social res- 
ponsibility. But there is no such thing so< 
far as these media are   concerned. 

Regarding the role of the film Industry, 
I would like to state that the role of the 
NFDC must be revised. The eastern 
zone is suffering very much in this regard. 
In the eastern zone, only a 16 mm Films 
Divi ion was opened three years before 
in Calcutta. But suddenly it was decided 
to close it down. We protested and the 
decision has now been deferred. It has 
not heen given up, but it has only been 
deferred. And, Sir, this was also due to 
the intervention by us in both the Houses 
of Parliment and intervention by the 
Chief Minister of West Bengal. For the 
purpose of cultural exchanges and com- 
munal harmony, decentralisation and 
demoralisation of these media should be 
there. Sir the economy education and 
culture must be re-oriented so that not 
only the upper 10 per cent but cent per 
cent, millions of people, march forward 
towards   the   21st  century. 

Thank you. 
[Mr. Deputy Chairman in the Chair]. 
SHRI DINKARRAO GOVINDRAO 

PATIL (Maharashtra): Sir, I rise to 
support the Motion of Thanks. The hon. 
President's • Address reflects the remark- 
able success of our young Prime Minister 
who took India to a hi/rh position in the 
world, I he'ard the criticism from the 
Opposition benches against our Govern- 
ment 3nd leader but they should not for- 
get that his courage after the great tra- 
gedy and his faith in democracy led himi 
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[Shri Dinkarrao Govindrao Patil] 
to the poll for the verdict of the people 
instead of seeking shelter behind. the bar- 
racks of emergency. This elevated the 
stature of Shri Rajiv Gandhi as the Prime 
Minister of India. 

Sir, within less than one and a half 
years in office, he emerged as the most 
popular of contemporary leaders, withi 
the world media and TV playing him up 
as their top star among the politicians. 
The Opposition leaders may say anything 
either on the ground of price hike or on 
the false picture of his reversion, but the 
factlies as it is that one can visualise the 
formen pilot as today's master of 
the skies, jet-speeding 800 million seated 
super Jambo, that is, Bharat, to the 21st 
century. 

Our Congress Party Government made 
two historic awards regarding Punjab and 
Assam at the cost of our party interest and 
for the highest interest of the notion's 
unity and integrity. A great responsibility 
of eliminating the terrorist activities rests 
on those who secured the mandate of the 
people. But in fact the seeds of disintegra- 
tion were laid down by opposition leaders. 
Mr. Deputy Chairman, Sir, they are the 
hindrances in the way of socialism. They 
had come forward t0 protect the interest of 
capitalism and imperialism since 1971. 
They are exploiting the situation in all 
border States. Not only this, Sir, but 
some communal parties and reactionary 
forces are responsible for the assassina- 
tions of Mahatma Gandhi and Shrimati 
Indira Gandhi by keeping the guns sup- 
plied by foreign agency on the shoulders of 
the terrorists. 

Mr, Deputy Chairman, Sir, regarding 
our commitments referred to in the 
speech, hon. President made the apprecia- 
tion of the work done by the Government 
wihtin a short period. The promises are 
being fulfilled by making the public life 
clean, reforming administration and judi- 
ciary, introducing a new national policy 
and many schemes to solve the unemploy- 
ment problem and eradication of poverty. 
Last year, Mr. Deputy Chairman, Sir, 
Government brought anti-defection      and 
blackmoney bills. Even before, the contro- 
versial budget presented by very able and 
trusted Finance    Minister,    Shri    V.  P. 

I Singh, transformed the Indian economy. 
The Prime Minister told us that it was 
being conceived and planned to tackle the 
demon of black money. He took the 
business community at its word that the 
reason for tax evasion was the 
high        rate of        taxation to 
announce      several        tax     concessions. 
This  again generated the  criticism 
6.00  PM the opposition leaders that the 
new regime    had departed 'from 
the. Nehru-Indira  path  °f     development. 
But  our  Prime      Minister      said      that 
the      concession could      be      incentives 
for honesty,    bot   stera   and   deterrent 
action could be taken if tax evasion con- 
tinued. And true to his word, by the end 
of the year, the Finance Minister had come 
down heavily on economic  offenders and 
the black money operators. 

Regarding Swaraj for the last man, I 
am grateful for having referred to the 
dream of our leader, Shri Rajiv Gandhi. 
This is the principle, policy and pro- 
gramme of our Government. The opposi- 
tion leaders who accuse the Prime Minis- 
ter of departure from the traditional eco- 
nomic path, forget how he resisted pres- 
sures to scale down the public sector. Thi*. 
emerges in the Seventh Five Year Plan 
document. Therefore, the hon. President 
has thrown light on it with full praise. 
It is a gift to the poor and weaker sec- 
tions. The Seventh Plan illustrates' this 
'new thrust' towards their socio-economicj 
development. 

In pursuit of this objective, 20 million 
households are to be provided assistance 
under the integrated! rural development 
programme during the Sevneth Plan. The 
target is to bring down the poverty rate 
from 37 per cent to 26 per cent. That 
means the number of poor persons is de- 
signed to fall from 273 to 211 millicm. 

Now, I shall come to the foreign policy 
and the tour of our Prime Minister. I 
may say only someting about the tour of 
our Prime Minister. Hon. Presidnet hgih- 
lighted the foreign policy and foreign tour 
of our Prime Minister, Shri Rajiv Gandhi. 
His crusade for and contribution to the 
cause of world peace and disarmanent 
have been recorded for history by no 
less than Fidel Castro, the only surviving 
giant among post war revolutionaries, who 
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hailed our Prime Minister as "The Prince 
of Peace". Castro's assessment was encor- 
ed soon afterwards by another leader of 
a great revolutionary land from the East, 
Troung Chinh of heroic Vietnam. 

Mr. Vice-Chairman, Sir, from the U.S. 
itself also came probably the world's 
finest tribute in the form of "The Beyond 
War Award" to our Prime Minister. Dur- 
ing the world tour, people showed flowers 
and offered warm welcome by standing 
On both sides of the road. The remark of 
foregin press on front pages regarding his 
successful tour was that the Prime Minister 
of India, Shri Rajiv Gandhi, has "come, 
saw and conquered" the hearts of people 
of the world. 

His NAM mission brought all the three 
worlds together into the framework of 
peaceful co-existence. It may succeed in 
concretising Nehru's grand dream of a co- 
operative world without war. The fruit- 
ful visit of our Prime Minister to Dhaka 
for the South Asian Association for Re- 
gional Cooperation (SAARC) Conference 
is a landmark. Its success was, in fact, en- 
sured some months back when he laid the 
seeds of his good neighbourly policy withi 
his historical airdash to Dhaka after 
Bangladesh had been torn under a cyclone. 

Sir, at the end, I can say about our 
young Prime Minister that he is a unique 
personality having the qualities of cultural 
heritage, the budhistic tradition of the 
middle path and the Panchsheela and onr 
Gandhian heritage of truth and nan-vio- 
lence. 

With these words, I support the Motion 
of Thanks. 

STATEMENT BY MINISTER 
Government's decision to release pay- 

ment of one Instalment of Additional 
Dearness Allowance to the Central Gov- 
ernment Employees and also an Instal- 
ment of Dearness Relief t0 Pensioners 
including Family Pensioners with effect 
from the 1st January, 1986. 

MR. DEPUTY CHAIRMAN: Before 
Mr. Khushwant Singh makes his speech, 
Mr.  Poojari  will make  a  statement. 

SHRI LAL K. ADVANI (Madhya Pra- 
desh): What is it about, Sir? Sir, this is 
the third or the fourth  time  during the 
1925 RS—11. 

last two years that I have had to point 
out 'hat the House cannot be taken for 
granted, and the Ministers are not entitled 
to make any statements without prior in- 
formation and intimation to the House. 

MR. DEPUTY CHAIRMAN: It is the 
announcement  of  Dearness   Allowance. 

SHRI LAL K. ADVANI: Dearness Al- 
lowance is welcome. But I wish... 

MR. DEPUTY CHAIRMAN: I follow 
the point. 

SHRl LAL K. ADVANI: Earlier also 
I have said that always it would be pro- 
per as a courtesy to the House that a 
small chit be sent to us that the Minis- 
ter of State would be making a statement 
in respect of such and such matter at such 
and such time. 

MR. DEPUTY CHAIRMAN: This is 
only an announcement. 

SHRI IASWNAT SINGH (Rajasthan): 
It enables the Members to seek clarifica- 
tions. 

MR. DEPUTY CHAIRMAN: It will 
be taken note of. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHAN POOJARI): Sir, with your 
permission 'and with the permission of the 
House, I would like to make the follow- 
ing statement Sir, according to the exist- 
ing scheme, payment of an instalment of 
Dearness Allowance t0 Central Govern- 
ment employees is taken up for conside- 
deration after every eight point increase 
in the 12-monthly average 0f the All India 
Average Consumer Price Index for Indus- 
trial Workers (base 1960-100). The last 

instalment of Deaness Allowance was 
sanctioned on 15.1.1986 with effect from 
1.11.1985 with reference to the average 
index o'f 600 points. Since then, payment 
of one more instalment of Dearness 
Allowance with effect lfr°m 1.1.1986 has 
become due for consideration. 

2. Government have now decided to 
pay this instalment of Dearness Allowance 
to the Central Government employees in 
cash. Orders in this behalf will be issued 
by the Ministry of Finance soon. 

3. Along with the payment of Dearness 
Allowance to the serving Central Govern- 
ment employees, Dearness Relief to pen- 
sioners including family pensioners is also 


